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Eor information of Nationalized banks

SUPREME COURT OF INDIA
CASH & ACCOUNTS-|

N that the following fixed deposits, maturing during the period from
Will be available to nationalized banks for the period indicated against

is is for informati0
17 to 15.05.2017

Srl. Wks are invited to offer highest rate of interest for these deposits.
No. - Maturity date Perm
- renewal .
" |Re5928,001/ Interest 01.05.2017 o1 dﬁ
m\‘
2 |Rs.1 g&_aﬂ;&- + interest 02.05.2017 Oneyear |
8 |Rs.1,60,00,000/~ 1 ntgrect 03.05.2017 91 days
4 |Rs.2,46,12,168/~ 4 interest 05.05.2017 Six months
S | Rs.54,60,667/- + interest 05.05.2017 One year
6 |Rs.9,85,506/~ + interest 06.05.2017 Six months
7 |Rs.11,49,685.07ps. + interest 06.05.2017 91 days
9 |Rs.71,223.23ps. + interest 08.05.2017 One year

Dated: 18.04.2017

I

LF?S/.N. MURTHY)
‘R.-cum-D.D.O.

Supreme Court of India
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